LOK SABHA DEBATES

LOK SABHA

Thursday, February 27, 1969/
Phalguna 8, 1890 (Saka)

The Lok Sabha met at Eleven
of the Clock.
[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS
National Highways

+

*211. SHRI R. V. NAIK :
SHRI N. K. SOMANI :
SHRI K. M. KOUSHIK :
SHRI R. K. AMIN :
SHRI N. SHIVAPPA :
SHRI D. R. PARMAR :
SHRI C. C. DESAI :

Will the Minister of TRANSPORT &
SHIPPING be pleased to state :

(a) the details of the Central Govern-
ment's allocation to the States for the
maintenance of national highways for the
current fiscal year and the proposed allo-
cation for the next fiscal year ;

(b) whether the allocation has satisfied
the demands of the concemed State
Governments ; and

(c) whether complaints have been
reccived from certain State Governments
in regard to the indequate grants from
the Centre as a result of which some of
the national highways have not been
maintained properly by the State Govern-
ments ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENT-
ARY AFFAIRS, AND IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI IQBAL SINGH)

(a) A statement showing the details
of the allocations to the States for the
maintenance of national highways during
the year 1968-69 is laid on the Table of
the Sabha. [Placed in Liabrary See No.
LT-156/69). The allocation for the
year 1969-70 are under consideration.

(b) and (c). Representations had been
received from certain State Governments
about the inadequacy of maintenance
grants during past few years including
1968-69. The question of increasing the
allocations to States on this account is
under active consideration.

SHRI R. V. NAIK: In conncction with
maintenance grants and road development
outlays, the State Governments have two
main rcasons for dissatisfaction and com-
plaints : first, the Central grants for the
maintenance of national highways are
given at the rate of Rs. 3000 to 3500
per mile which were fixed ten years ago;
these rates arc now inadcquate for the
proper maintenance of these roads which
had to bear greater loads on account of
increased developmental  activities all-
round; secondly, with rcgard to road
development during the Fourth Five-ycar
Plan, both the States and the Union
Territorics had asked for an outlay
of Rs. 618.94 crores whercas the outlay
recommended is only Rs. 559 crores, i.c.
Rs. 60 crores less. In view of this will
the Hon. Minister recommend to the
Government and the Planning Commission
incrcased amounts of grants and outlays ?

SHRI IQBAL SINGH : It is truc that
these allocations arc based on the norms
for maintenance and repair of national
highways which were prevalent about 8
or 9 ycars ago. Last ycar we appointed
a Committce under the chairmanship of
the Dircctor-General, Roads, and they
have surveyed the whole position. On
the basis of the report of the Committee,
the maintenance and Rcpair grants are
being increased, and from thc new norms
will be applicd.

SHRI R. V. NAIK ; In thc matter of
construction, repair and maintenance of
highways, the public Works Departments
of the States have bccome notorious
centres of corruption, bribery,
favouritism, dclay, inefficiency, waste
and sometimes cven misdirection of
funds. Will the Hon. Minister take
steps to devise some machinery to check
these evils ?
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SHRI IQBAL SINGH : The State
Governments are doing the work for us.
Estimates are submitted by them and
after proper scrutiny grants arc sanct-
ioned by the centre.  About the working
of the Public Works D:partments of the
States, I think it is better that the quest-
ions arc asked of thc State Governments.

SHRI N. K. SOMANI : May I draw
the attention of the Hon. Minister to
the 42nd Report of the Public Accounts
Committee, just released, where the irre-
gularitics in the matter of construction of
lateral road of 1,111 miles from Amin-
gaon in Assam to Bareilliin U. P. ata
cost of Rs. 110 crores have been fully
explained. It has also been pointed out
that, on some superficial investigation, it
was found that 69 items of equipment of
road-making like aircompressors, gene-
rators, stone-crushers, ctc., of a value of
Rs. 19.41 lakhs have been found surplus
already.

In view of this and also the other
irregularitics that have been pointed out,
a very high-level committec had been set
up in October, 1968, May I know by
what time the final report of this commi-
ttee would be obtaincd after looking into
the irrcgularities and the over-stocking
and the poor maintenance of the equip-
ment ? In the meantime, before the
report is obtained, what does the
Ministry propose to do to sct these
matters right ?

SHRI IQBAL SINGH : If it is a
lateral road, it does not come within the
scope of this......

SHRI N. K. SOMANI : It is a part
of the national highways.

SHRI RANGA : The matter is
already there beforc Government.  The
Public Accounts Committee had rcported
on this not once but twice.

SHRI N. K. SOMANI : Government
cannot disown responsibility. A commi-
ttee also had becn appointed. There
have been irrcgularitics in the construct-
ion of the network of national highways.
So, how can he deny it ?

SRHI IQBAL SINGH : A committee
had been appointed. As regards the
stage at which its proceedings are and
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how they have dealt with the matter, I
do not know. If the Hon.® Mcmber
gives ncw notice, 1 shall supply the in-
formation.

SHRI N. K. SOMANI; How can
he say that he does not know ? Heis a
Minister

MR. SPEAKER :
not know.

SHRI N. K. SOMANI : It is unfair
to us, if he does not know. It is a pity
that such cases of gross irregularities are
not in the knowledge of the Hon.
Minister.

AN HON. MEMBER : Dr. VX.R.V
Rao, the former Minister in charge of
Transport is here. Let him answer it.

Because he does

SHRI N. K. SOMANI : Bcfore the
high-level committce sumbits its report,
what does the Ministry propose to do in
the meantime ? Lakhs of rupees worth of
equipment is lying outside and they arc
not going to be used. What does the
the Ministry propose to do in the mean-
time ?

SHRI IQBAL SINGH : A committce
has been appointed and the committee
will submit its report and then we can
take further measures.

SHRI R. K. AMIN : I hope the Hon.
Minister is aware of the fact that accord-
ing to the targets laid down in the Nag-
pur Plan, it was only the Gujarat State
where the targets had fallen by about 42
per cent.  Even today when the other
States have achived more than what was
laid down in the Nagpur Plan, it is only
Gujarat State which has not achieved the
targets. In view of the deficiency of
roads and transport in Gujrat, the State
has demanded a national coastal highway
which is very important for the cconomic
development of the entirc region. Is the
Hon. Minister aware of the fact that one-
third of the wvehicles lie in the Gujrat
State ? In view of this, may I know
whether Government would consider the
question of granting a national coastal
highways to the Gujarat State at an carly
date ?

SHRI IQBAL SINGH : Inclusion of
further roads among national highways
can be done only under the National
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Highways Act—an Act of Parliament.
About 15000 miles of road have now
becn declared as national highway, and
we should maintain them and improve
them and have a good standard in regard
to them. We are trying for inclusion
of further road among national highways,
and that will be considered when the
further allocation is made after the Fourth
Plan is approved.

SHRI D. R. Parmar : In view of the
heavy traffic and also increased traffic
on National Highways No. 8 from
Ahmedabad city, may I know whether
a suggestion had been made to have a
diversion of that road outside Ahmedabad
city, and if so, when that work will be
taken on hand ? May I also know whether
the work cannot be taken on hand due
to want of funds ?

SHRI IQBAL SINGH : Regarding
the Ahmecdabad bypass 1 have no infor-
mation at present.  Regarding the main-
tenance aspect, we have classified the
roads according to the traffic etc. Where
there is more traffic, there will bc more
maintenance grants so that the roads may
b: maintained  according to some
standard.

SHRI D. R. PARMAR : The Gujarat
Government had already recommended
for the diversion of the highway in view
of heavy rush of traffic on it from
Ahmedabad city.

SHRI C. K. BHATTCHARYYA
May 1 draw the attention of the Hon.
Minister the fact that one of the national
highways in West Bengal, and in particular,
national highway No. 34, is in a very bad
state of repair, particularly in the part
between Raiganj and Dalkola so that
they are impassable for cars and further
there are still shaky wooden bridges on
the road on account of which trucks with
full load are not allowed to ply on
them ?

MR. SPEAKER ; I do not think that
the Hon. Minister can answer scparately
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know wath:r th:re is any proposal to

put such national highways in proper
repair and convert the shaky wooden
bridges on the national highway into
steel and concrete bridges ? It is not a
proper thing that on national highways
there should be wooden bridges in
between on account of which trucks can
not be allowed to pass on them.

SHRI IQBAL SINGH : The Hon.
Member has asked about the roads in
certain areas. 1 cannot reply to it
offhand becausc it is a matter of Cetail.

Regarding repair of roads, we do give
the first priority ; If a national highway
is in bad shape, we do give it priority
and shall sec to it that it is in good shape,
and for that purpose, we shall give main-
tenance and repair grants on a priority
basis for such roads.

SHRI BAL RAJ MADHOK : At the
moment there are morc than 30 national
highways and we find boards ‘National
Highway No. 1°, ‘National Highway
No. 2’ and so on., When we go on
those highways, barring a few passages
where we have good roads, we find
that in most places the roads are
dilapidated and it is a shame to call them
national hijghways. May I know whether
any special attention is being paid by
the Central Government to  bring all the
national highways to a minimum standard
of width and to have other maintcnance
regarding bridges ctc., or whether simply
puttingt up a board ‘National Highway’
is enough ?

SHRI S. M. BANERIJEE : Otherwise,
call it Congress highway.

SHRI IQBAL SINGH : Rcgarding
national highways, 1 do admit that during
the last few years in view of the cconomy,
the funds for roads have bcen cut down
and so we could not maintain them
according to the standard which we should
have. But in the Fourth Plan, we are
trying to have incrcased allocation so
that the nationa! highways could be
ined in a proper way and could be

for every road; or every bit of national
highway.
SHRI C. K. BHATTACHARYYA :

Kindly bear with me for a minute. Let
me complete my question. I want to

developed also. A national highway
requircs a lot of financial resources.
Regarding the bridges we are taking them
up onc by one. But there arc too many
bridges which require funds- I cannot



7 Oral Answers

say that even in the Fourth Plan we could
build all the bridges.

SHRI BAL RAJ MADOK : 1 am
concerned with width of the road only.
There arc national highways where at
some places the widh is 50 feet or 30
feet, but at many places the width is only
15 fcet. May 1 know whether some
minimum width will be fixed for a
national highway all through ?

SHRI IQBAL SINGH : We want to
have two-lane national highways, and its
width may bc 23 feet. But there are
about 10,000 miles of roads where we
have only single-lanc roads; if we could
make them two-lanc roads, then more
traffic can move on them. But that is
a long drawn-out plan; we cannot say
that we could do it in a small time or
even in five years.  About 10,000 miles
of road would require more than about
Rs. 300 crores.

SHRI MANUBHAI PATEL : May I
know whether there is any uniform policy
in putting up the boards on national
highways ? T was passing through the
Punjab on a national highway but I could
not read what was mritten because it had
been written only in Punjabi and not in
English or Hindi. May I know whether
the Central Government wculd draw the
attention of the concerned States to put
the names cither in English or Hindi
and the regional language ? May 1 also
know whether Government would  ask
the concerned States to maintain  the
roads properly ?  For instance, National
Highway No. 8 from Wapi to Bombay
is not at all maintained properly.

SHRI 1QBAL SINGH ; As regards
the putting up of the names on the
national highway signboards, we have
been asking the States Governments to
give the names in the national language,
the regional language and English.

&t . qu. W § F4 " ¥
ag omAAT wgaT g fE @ weai |
¥z {7 § €T F) 9 qg 4T AW-
= gAY v ¥ fou & e
It , WH e ¥ ¥ W R
& o s fear  ?
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SHRI IQBAL SINGH : The accoun:
arc auditied as they spend the money
We give the States grant first and then
they spend the money.

=t ga. gR. WAy AR w9 F6T
qarE Ag qraT 1 FZ A A @ fF
g qar |4 faar ) S 9@ war
& gar & a7 TEA E gar g ar
afl, zeFr @A F T FqT w7

SHRI IQBAL SINGH : All the
accounts are audited by the Auditor
General,

st wy fom@ : gg wars aE ar)
qa1® ag a1 fF Y sqem far A
gag i aw w9 fear 9mv & oar
FE 1§ @9 Rt F AR T FEAT
argar g f6 45 2% Az amigrei
Uz 3k =i fedl Az, 71 groa
FT &, TFI 2GR & fou o9 & 99
FE FEAO & oar AgY ? s A
A2T gz @ AE WA § A few
feg fafrezz av gu & ?

MR. SPEAKER : The question is
what is the control to sec whether the
amount has been properly spent or not.

s gwars fag 987 97 3w oa@
FT JEAF § AT AT @F fFar qmar
gar A8 38 gar & fw ggw ag
AT @9 FIA FT ATAA FW & I
qE qzo TAART FFEy g AT EW
ITF) TATIT & | S F 0T AFT-
&7 JATH IFIITH F1 IF F@T Y |

st 7y fowd : ssza A7), fefasa
Ifcfrrga ?

=t yware fag : @ soTan faax
fe qF IT*F I g W qATa®
78> g9 IAr 3000 AT W AT &
fram ¥ WA, 39 IEH T AR
4o war & faar g s e
W@ q¥E g § W Ry gfedr
gfenz 1 §, I8F AT TR IA-
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@, 3@ IWH Ffeard FQ
IFF 12 haeT g § 5 fra s
fear a1 T TR e 37 AR
T Afg? q¥ AWAE §IEq g
AW, g7 I9 X faam #3741

SHRI SHIVAJI RAO S. DESHMUKH :
The question is in three parts, (a), (b)
and (c). The statement laid on the
Table relates only to half the portion of
(a), namely what has been the current
allocation. It does not even relate to
what would be the next year’s allocation.
It docs not reveal what is the demand of
the State Governments for allocation
under National Highways. Lastly part
(c) asks whether because of the inade-
quacy of grants by thc Centre, the
national highways arc in bad shape.
That portion also has not been answered
either by the statement laid or in the
subscquent  answers given. Would  you
plcase request Governm:nt to answer
these questions fully and properly as is
expected of them ?

Coming to my supplementary...

MR. SPEAKER : No, no. Thisisa
good cnough supplementary.
THE MINISTER OF PARLIA-

MENTRY AFFAIRS, AND SHIPP-
ING AND TRANSPORT (SHRI
RAGHU RAMAIAH) : May 1
draw his attention to page 2 of the
answer dealing with (b) and (c) ? (a)
asks for details of allocations for the
current year. That has been given. As
for the allocations for 1969-70, thcy are
under consideration. That is a matter
for the coming budget.

st ag fomd : gW FY 1 e
fear mar & SwE £g T8 & 1 9g W=
22 F X H
MR, SPEAKER : I think we had

better go to the next question. We  will
be lossing time otherwise.

ot wy fead : w3 FT gIEHAT
T e & & dfagew ® qaRar
Lol

SHRI SURENDRANATH DWIVE-
DY : May ] suggest that the Qquestions
addressed to the Ministry of Transport
and Shipping in the list tolay may be
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transferred to some other day when the
Ministers could study the papers and
come ready with facts ?

Mr. SPEAKER : That will take away
some other time of more important
quastions.  If they want to put two or
three more supplementarics, 1 can allow
them. But thcy will not get better
answers because the Ministers are new to
the portfolio and they will have to study
all the papcrs again.

SHRI BAL RAJ MADHOK : We
have the problem of squarc pegs in round
holds and round pegs in square holdes. Is
Parliament going to bc treated like
this ?

Mr. SPEAKER : Order, order. It
is not proper if so many of you are
standing at the samce time and speak
simultancously.  Mr.  Krishnamoorthi.

SHRI V. KRISHNAMOORTHI: Before
I put a questior, 1 seck your advice.
The Prime Minister has changed the
portfolios just on thc cven of the
Budget scssion.  We have tabled our
questions cxpecting a good answer. 1
¢o rot think that even you are

satisficd  with  the  answers. You
must pull up the Prim: ‘Minister...
(Interruptions).

The road transport wing of the

Government of India has been irrespon-
sible throughout and 1 shall cite an
example.  The Government of Incia
requested the Madras Government to
take up the cast coast road during 1956.
On the advice of the Government of
India, the Madras Government had taken
it up for execution and it was partially
exccuted. But then they turncd down
our rcquest for financial assistance and
the road is s'ill incomplcte and the
expenscs incurred by the Government
of Madras had rot been mect. Funds
are allo:atcd accorling to thc whims
and fancies of the Ministers who are
in power at that time. Is it p'oper?
Will the Minister of Transpoit look into
this and recoasider the entire issue of
real'ocation of funds ?

SHRI RAGHU RAMAIAH : May
Tsay that I am giving as complcte an
answer as is necessary for the question.
The question related to the allocation
for 1968-69. 1 have given that. Now
we were asked whether any complaint
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had been reccived or request had been
received for more allocation. We have
said : yes that is under consideration.
Then they asked for the allocation for
1969-70. That is a matter for the budget
which I cannot disclose now. It is not
true that Minister allocate fund accord-
ing to their whims and fancies. They
have made a charge against the Ministers.
I really wish that ministers were so
powerful. We are working in a demo-
cratic pattern under the vigilance of
this House and we cannot do things
we like. There is a committee, high
level committce consisting of the
Dircctor General as chairman and five
State Chief Engineers and the Chief
Engineer (roads wing) and it had been
set up to find out suitable criteria for the
maintenance and allocation of funds
for the highways and we go according to
policy decision. It Is nota matter of
whim or fancy.

SHRI CHENGALRAYA NAIDU :
There arc some big States with many
miles of national highway; there are
some States having only a few miles.
The allocations made so far by the
Governmeut is not in proportion to the
milcage in cach State.  Will the Govern-
ment  consider making  allocations
according to the mileage of national
highways in each State and not according
to the size of the States? The Andhra
Government had alrcady represented to
the Government about the allocations of
funds on the basis of mileage in each
State.

SHRI RAGHU RAMAIAH : Apart
from mileage, there arc other considera-
ations such as traffic, ctc. They have
classificd national highways on the basis
of certain criteria. They have divided
the country into four zones on the
basis of the cost of labour prevailing in

that part. Various other  criteria
are also laid down, not merely
mileage.

ot frawen s1& . SR AR A
g1 ¢ 5 aiw qidl # wEE 33 -
qaS | IO W3 FT 0 d@r Y
frar & st @ & fo fRAOT &
S A § 1 ARG A T R Y
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IgF @A F A I wm
afew fa2a Swr Moy § 1 awru I
T A TAAAT & FT TTHC IqHY
T WY ogrT A ? T e A gER
g TN AR EE ged HE |
AHTAT AT T AW FAAT F 1 ToGTH
oY | Y ATAS FrEY AW F1 AT L,
T GFR IR ARG FAT HY
FE Nt sgA TN ? Ay IgET AT
faator FOAT ? TAAY TN gEET A
FGFT T JAA JTA &7 qfed W 7
7eqF WY AT AT &1 AT A HE
FY grar #Y ag &< fear S arfw
fRt g+ @A & fer & 7 @rg,
a1 fFT FEFi &Y S @O FEd §
ITE F FIEAT FT |

ot ywars fag : Sl aF FoA ey
T g5 &, qgi q S GSF AT F
STt &, 48 agT ovG) geF & | A&l
¥ TET | gEH1 F) gOA FT Y
2, 7g ar @1 sgfafaosr FA2y &1 S
2 7 FToAREA FTFM &, fF a8 TR0
AOHT FA AT ATAES AT I
ITHY FgAr fgy

SARI SHEO NARAIN: When you
were Transport Minister, Sir, you and the
Prime Minister went to Faizabad. I can

show you that great road-Ramjanki Road.
(Interruptions) .

[T g GO F qiF I H AW
Y @ g1 ¥ &% Far faav ar |
¥ 1 gfa & fom A o Fegfa-
¥ FT QAT Aga JEA {1 ;A
AT X TA F FIH T T KL
faar &\ Far A9 ag @Y g §
@ FH F LE FF GFH!HKY a=0@qT
AT =ifgk ? F9 qF AT AR AS
@ gAR A H gTEd A A &7
FTH QST ATYN FT @T § | ATTHT
fordis w1 FT G § AUEH KA)-
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fras wm #T @ § F7 ¥ F7 a0 AT
g g3 A S A an, ag @ w70

ot yeare fag : foq Aroaw o
FY AT TFT ATH & | FIER AL
T 9T AT F4I

=t g qredq : TETHT F) @A
A T & 5 I adw # 65 A"
war fegr mar 1 & ST Amgan
fe tog g A ¥ ¥ fean oo
F owir Fr A ? FqT 65 ATE w9AT
I RT A T g7 F AU aga #W
arg?

@O AT gaw A e fw fage
T I R ' faam F faw
FE FAT T I AT AT FL-
FRF faiT g ar A & 7

&t gware fag @ o wrefear @
I F garfas IAT WM A wAT
fear mar & 1 AT A TAT FAE AT
3T 3 fear I

w77 % I TRA AT fagw A
faemx &Y q@ ¥, AEAT IR I
g1 & f& Fawar & N q9F Il § ag
Wt 3T RT AT fagre 1 et §
AN AT AT § a@ N IATRA
&z fagiT 7 faemat &1

SHRI TENNETI VISHWANATHAM:
The Minister said that money is allotted
according to the traffic and certain other
considerations. May | know the
minimum and maximum per mile for
maintenance and whether  maintenance
includes widening of roads or there isa
scparate grant for that ? If it is accord-
ing to traffic, would they consider
converting some roads in cach State
where the traffic is very high into
National Highways ?

SHRI IQBAL SINGH Previously
it used to be Rs. 3,000 Wc arc
increasing it to Rs. 5,500 Rs. 11,000 per
mile for single lane and Rs. 6,500 —
Rs. 16,000 per mile for double lane
highways. Widening of roads is separate;
it is pot included in this.
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Flood Relief Machinery in Orissa

*212. SHRI CHINTAMANI PANI-
GRAHI :  Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether the Orsissa Government
have furnished the information regarding
the factual position on the setting up of
the machinery envisaged in the Emer-
gency Reli:f Organisation Scheme and the
extent to which such machinery was
utilised during the recent floods and
cyclones in Orissa in October and Novem-
ber, 1968 ;

(b) if so, the details thercof ;

(c) whether it is a fact that the steps
taken to rcach the distressed people were
quite inadequate ; and

(d) if so, the measures contemplated
to sct up an adequate machinery ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI K.S. RAMASWAMY) : (1) to
(d). A statement is laid on the Table of
the House.

Statement

(a) and (b). The State Govcrnment
have intimated that they have not yet
finaliscd the State plan of operation as
cnvisaged in the Emergency Relicf Orga-
nisation Scheme. However, since 1965-66,
the administrative machincry has been
strengthened at various  levels to cope
with sudden  natural calamities. The
Board of Rcvenue, Revenue Divisional
Commissioncrs, Hcads of Dcpartments,
District administration and Block adminis-
tration arc assigned  specific  roles in
implemeontation of reli :f m.asures,

A State Relief and Civil Supplies Ad-
visory Committee has been set up to advise
the Stite Government 01 impo-tant aspects
of rclief operations at State  level.  The
Committec is  presided over by  the
Chief Ministcr. The Deputy Chiefl Minis-
ter, Revenue and other Ministers, some
reprcsentatives of various political parties
and senior officers arc its  members.
Bscides, Relicf Commitices are function-
ing at district levcl. The District Commi-
ttees are headed by District Collectors.
Members of Parliament and Members of
Legislative Asssmbly and Sub-Divisiona]





